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(vi) IRRIGATION FACILITIES FOR CHOTA-
NAGPUR AREA.
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MR. CHAIRMAN: I will bring it
to the notice of the Speaker.

(vii) DIRECTIONg TO STATE GOVERN-
MENTS OF UTTAR PRADESH AND
RAJASTHAN TO SUPPLY POWER TO
FARMERS.

SHRI RAJESH PILOT (Bharatpur):
The power supply to the farmers in
Western U.P. and Rajasthan i hardly
for 4 to 5 hourg a day, This supply
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